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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

~ BENCH AT NEW BOMBAY

-
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o 25h |
ORIGINAL APPLICATION NO. _ OF 1990

- N.Rama Mohna Rao
(address for correspondence
C/o. G.S.Walia, Advocate, High
Court, B89/10, Western Railway
Employees’ Colony, Matunga’ Road
" Bombay=-400 019) '
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